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Laboratory in the Department of Physics 
on 1st November, 1980. The University 
has lodged a report with the Police and 
the matter is under investigation. 

Information about the value of the 
stolen articles is being collected and will 
be laid on the Table of the Sabha in due 
course.] 

 
t [Supply    of the    rice for food-for-

work programme 
2499. SHRI KALRAJ MISHRA: Will 

the Minister of RURAL RE-
CONSTRUCTION be pleased to state: 

(a) whether Government propose to 
supply paddy (rice) under the 'food for 
work scheme' which is now being called 
'National Rural Employment Programme' 
keeping in view the shortage of wheat; 

(b) the details of paddy quota allotted 
State-wise; and 

(c) whether it is a fact that some State 
Government's have supported this move 
of the Central Government?] 
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t[THE MINISTER OF STATE Df THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
BALESHWAR RAM): (a) No such proposal 
is under consideration at present. However, a 
suggestion was received some time back that 
when rice was not available in stock with 
Food Corporation of India in any of the 
States, paddy may be supplied in lieu thereof 
for execution of works under the Food for 
work Programme. Instructions for issue of 
paddy indicating its price etc. under the 
programme were then issued on 21-4-1980. A 
copy of these instructions   is   enclosed. 

(b) and (c) Question do not arise. 
INSTRUCTIONS    FOR    ISSUE    OF 
PADDY UNDER THE PROGRAMME 

No. M. 20011(79)/79-FWP 
GOVERNMENT   OF  INDIA 

MINISTRY    OF   RURAL    RECONS-
TRUCTION 

Krishi Bhavan, New Delhi, dated  list 
April, 1980 To 

All Implementing Officers of Foor for Work 
Programme. SUBJECT:—Utilisation of Paddy 
under Food for Work Programme. Sir, 
I am directed to say that some of the State 

Governments, have suggested that when rice is 
not available in the stock with Food Corporation 
of India in any of the State, the paddy of the 
common variety should be supplied for 
execution of the works under Food for Work 
Programme. The matter has been considered in 
consultation with the Ministry of Finance, Deptt. 
of Food etc. and it has been decided that there 
would be no objection to the release of paddy, if 
the ' State Government so desire either from the 
F.C.I, or from the State stocks. However, as 
only the common variety of rice is permissible 
to be utilised under Food for Work Programme, 
only the paddy classified as common variety of 
F.C.I. should be issued. 

The issue price   for    the    common 

t[ ]   English  translation. 
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variety of paddy would be Rs. 94 per quintal 
and the rate for calculating additionally shall 
be Rs. 84 per quintal. In case the paddy from 
State's stocks is utilised, the payment to the 
State Government will be made at the rate of 
Rs. 94 per quintal provided it conforms to the 
common variety of the Food Corporation of 
India. In case any variety other than the com-
mon variety is utilised out of the State 
Government stocks, aproval of Government of 
India should be obtained with reference to the 
price. The State Government would also be 
entitled for procurement incidentals from the 
F.C.I, for the stocks actually utilised for the 
Fod for Work Programme. The actual uantum 
of the incidentals will be settled by the De-
partment of Food in consultation with the 
F.C.I, and the State Government concerned 
after sanction for utilisation of paddy from the 
State stocks is issued by the Rural 
Reconstruction Ministry. 

Yours faithfully, Sd./_ B. K. 
SHARMA, Jt. Secy.  (RE)] 

Decaying of Konark Sun Temple 
2'500. SHRI SHIVA CHANDRA JHA: 

Will the Minister of EDUCATION be pleased 
to state: 

(a) whether it is a fact that the Konark 
Sun Temple at Bhubaneshwar is decaying; 
and 

(b) if so, the details thereof and the steps 
so far taken by Government to preserve this 
temple? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
MATI SHEILA KAUL): (a) 
and (b) The Sun temple at Konark 
being located in the coastal region is 
exposed to the actions of weathering 
agencies such as rain, sun, humidity, 
fluctuation in temperature, attretion 
by sand laden winds and saline con 
ditions. As such decaying of the 
fabric of structures is a natural phe 
nomenon. 

Preservation of the temple is being 

carried out by the Archaeological Survey of 
India in accordance with the internationally 
accepted norms of archaeological principles 
and as per the recommendations of the 
committee of experts set up by the Govern-
ment. 

Khudabaksha Oriental Public 
Library, Patna 

2501. SHRI SHIVA CHANDRA JHA: 
Will the Minister of EDUCATION be pleased 
to state: 

(a) whether it is a fact that Government 
have instituted an enquiry into the 
mismanagement of the Khudabaksha Oriental 
Public Library, Patna; and 

(b) if so, what are the details thereof? 
THE MINISTER OF STATE IN 

THE MINISTRY OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
MATI SHEILA KAUL): (a) 
No, Sir. 

(b) Does not arise. 
Rehabilitation of    foot-path dwellers in the 

cities of Calcutta,    Bombay, Delhi and 
Madras 

@2502. SHRI SHIVA CHANDRA JHA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government have any plan 
under their consideration for the rehabilitation 
of the foot-path dwellers in the cities of 
Bombay, Calcutta, Delhi and Madras; 

(b) if so, what are the details thereof; and 
(c) if not, what are the reasons therefor? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND WORKS AND HOUSING 
(SHRI BHISHMA NARAIN SINGH): (a) 
and (b) The Slum Clearance I Improvement, 
which was started in the Central Sector in 
May, 1956 and is being operated as a State 
Sector Scheme with effect from 1-4-1969. 
permits construction of night-shelters   in   
towns   and      cities 

(©Previously Unstarred Question 2279 
transferred from the 15th December,  1980. 


